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PUBLIC ANNOUNCEMENT

he coun-
national (Under Regulation 6 of the Insolvency and Bankruptcy Board of In
2 5 4 (Insolvency Resolution Process for Corporate Persons) Regulations,
o post FOR THE ATTENTION OF THE CREDITORS OF
ket MAINFRAME ENERGY SOLUTIONS PRIVATE LIM|
- ' RELEVANT PARTICULARS
nt. “We | [1TName of Corporate Debtor MAINFRAME ENERGY SOLUTIONS PRIVATE

ent local | [2.]Date of incomoration of Corporate Debtor | 08/01/2014

ions it is | |3.]Authority under which Corporate Debtor | RoC-Delhi
an effec- is incorporated / registered

1sapure; 4.| Corporate |dentity No. / Limited Liability U51101DL2014PTC2632§3.

I '|_| ldentification No. of corporate debtor
:ald‘ Tl-le 5.| Address of the registered office and - Registered Office: .47, 2nd Floor, Rani Jhas
;r details |-| |principal office (if any) of corporate debtor | Jhandewalan New Delhi - 110055
1e shut- | |6.|Insolvency commencement datein - 11-10-2019 (Intimation of Hon'ble NCLT Ordel
ramatic respect of corporate debtor from Operational Creditor thru mail on 08-01-2(
yon Chi 7.| Estimated date of closure of insolvency | 08-04-2020 (180th day from the Insolvency
" A resolution process | Commencement Date)
unment | |8 |Nameand Registration number ofthe - |Name - DEEPAK GUPTA B,
of Presi- | | |Msolvency professional acing as nferim . | Reg, No. IBBIIPA-001/IP-P01340/2018-201
IFF oais _resoluhon pro_fessmnal g o el £ | ,

: 9: | Address & email of the interim resolution [ Address : 59, Dayanand Block; Shakarpur, *
1city of | | |[professional, as registered with the board | Delhi-110092 Email : deepakcal@gmail.com

Address : 59, Dayanand Block, Shakarpur, |

sstaged | |10{Address and e-mail to be usedfor = = |Ac 59
: | [correspondence with the interim Delhi-110092 - Email : mainframecirp@gmail.
Cqment resolution professional : : o By Gheat sl Py et
10WD £0 | 1] Lastdate forsubmission ofdlaims 21012020 . 57 s A A e
ensitive | [T2] Classes of creditors, if any, under clause (b)  Not Applicable™ =~ * ==+ (751 “HH
- | of sub-section (6A) of section 21, ascertained A R R L }
=

:Xua!lty bytheinten’mresoluﬁonprofessional' : I
Un dmg, 13 Names of insolvency professionals identified NotApplicable: =~ . -5 =
es Dam | to actas authorised representative ofcreditors| - - . . s

' ‘| inaclass (three namesforeachdlass) S eomste

China | : three nam e k AT
L-.C.hﬂ |“[14](@) Relevantformsand . .- .. - (a) Web link: https:/fibbi.gov.in/homeldt
in,.deIY e {b} Details of authorized representatives ,(b)'Detai,IsbfamhoﬁiedreﬁIQSentaﬁv
phisti-' ‘are availableat -~ - RIS
I [Nofice is hereby given that the National Company “Law Tribunal, New Delhi-has
lP_Para 2% yoommencement gf Corporate Insolvency Resolution Process of MAINFRAME ENER
ainter- | |pRIVATE LIMITED on 11-10-2019 " (Intimation of Hon'ble NCLT Order recet
awide’| Creditor thrumail on 08-01-2020) N s RN A
AW 1he creditors of MAINFRAME ENERGY SOLUTIONS PRIVATE LIMITED.
1€ BOV= | |submit their claims with proof on of before:21:01-2020 to the Interim Res
tically | |addressmentioned againstentry No.10above.. .~ : b | e T
- the |- [The financial oreditors shall subrmit thelr claims with Proo B €82 nlo megh
erltll;‘z /|- | may submit the claims with proof in person; by postor by electronic means.
ng > || Afinancial creditor belongingtoaclass,
Whlle ‘|| authorized representative from among th
ive for | [ssauor ik

| ds authorized representative 01 15 ¥12 g
e L rmisleading proofs ofclaims
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4| TTRE SRR 3] BIIRE T U5;|101DL2014PT0263233

1° WW%WWW ol e : 47, memﬂ’

Y raferd (af p1s) @ e g, 7 Fareehl — 110055

| 8| PrRe SRR B Se A o 11102019(WWW$WH%W
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2 E aﬁﬁqwmmmamwam msgwmwﬁﬁﬁ 110092

msﬁm;a;armamwm YoNIENITE, : IBBI/IPA- oomP P01340/2018-2019/12235

T, A e e H ioeg & FAa deepakcal @gmail.com

10.| SARA THEM WHe 7, qamn%g T 59, TG @1, TR, [eeen —110092
- | Fg, O 3R 34 ke mainframecirp@gmall.com
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